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(iv) N eed for seuing up of a Caprolactum 
p.lant at Barauni. 
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(v) Need for development of transport 

facilities in Tarai area of Uttar Pr ~ 

d e.sh. 
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( vi) Adequnte compen  ation for land ac-

quired for setting up a cantonment of 
Morr.do bad . 
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